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THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN): (a)
and (b ). The study of some aspects 
•of Oceanography is included as part 
o f  the studlejs in Marine Biology, 
Marine Geology, Marine Meteorology, 
Marine Ecology, Marine Structures 
and Goophysics in a number of uni- 
verstles and Institutes of Technology.

(c ) The College has becta teaching 
physical and engineering aspects of 
Oceanography in the Master's Degree 
programme in Marine Structures.
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PAPERS LAID ON THE TABLE

P u b lic  W akfs (Exti-nsio.v op Lim ita
t io n )  T am il Nadu Am endment Ordi
nance, 1976 and Solvent-Extra*.ied 
O il,  De-Otled M eal and Edible F lo u r  
(C o n tro l)  Amendment1 Order, 1978

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI SHAH- 
NAWAZ KHAN): I beg to n y  on
the Tablet—

(1) A  copy of the Public "Wakfs 
(Extension of Limitation) 
Tamil Nadu Amendment 
Ordinance, 1976 (Tamil Nadu 
Ordinance No. 0 of 1976) 
(Hindi anj Enplish versions) 
promulgated by the Gover
nor of Tamil Nadu on the 
3rd March, 1976, under pro
visions of article 213(2) (a) of 
the Constitution read with 
clause (c) (iv) of the Proc
lamation dated thc< 31st Janu
ary, 1978, issued by the Presi
dent in relation to the State 
of Tamil Nadu, fPlaced in 
Library. See No. LT-10483/ 
78].

<2) A copy o f the Solvent-Ex
tracted Oil, I>Q-oiled Meal and 
Edible Flour (Control) 
Amendment Order, 1978 
(Hindi and English versions) 
published in Notification No.

G.SJi. 112(E) in Gdzstte o f 
India dated the 6th March, 
1978, under sub-section (8) 
o f section 3 of the Essential 
Commodities Act. 1455. 
[Placed in Library. ..S ee  No. 
LT-10484/76).

Fertiliser (Control) Third (A mend
m ent) Order 1876, A nnual Report or  
A ndhra Pradesh State A gro Indus
tries Corporation Ltd., Hyderabad 
for the period endld 30-6-1S72 and a  

Statement

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL); I  beg to lay on the T a b le s

(1) A  copy of thc< Fertiliser 
(Control) Third (Amend
ment) Order, 1976, (Hindi 
and English versions) pub
lished in Notification No. 
G.S.R. 110(E) in Gazette o f 
India dated the 4th March, 
1976, under sub-section (6) 
of section 3 of the Essential 
Commodities Act, 1955. 
[Placed, in Library See No. 
L T -10485/761.

(2) (i) A copy of the Annual Rc». 
port (Hindi and English ver
sions) of the Andhra Pradesh 
State Agro Industries Cor
poration Limited, Hyderabad 
for the period ended 30th 
June, 1972 along with the 
Audited Accounts and th«n 
comments of the Comptroller 
and Auditor General thctreon, 
under sub-section (1) of sec
tion 619A of the Companies 
Act, 1956.

(ii) a  statement (Hindi and Eng
lish versions) showing rea
sons for delay in laying the 
report mentioned at Cl) 
above. [Placed in Libron/- 
See No. LT-I0486/761.


